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THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND? CO
OPERA riO N  (SHRI MOHAN DHA
RIA): (a) There was an announcement 
in the Press that a number of indus
trialists located at Bombay and Cal
cutta decided voluntarily not to in
crease the prices ol the products pro
duced by them till December 31, 1977. 
except in the case of loss-making units. 
The statement added that efforts would 
be made by them to absorb any in
creases in input costs as far as possi
ble unless such cost increases became 
very high.

(b) Considering the range and 
diversity of the products that may lie 
covered by the price-freeze, it may not 
be possible to arrive at an estimate 
of their value and its proportion to the 
total value of goods produced and sold.

(c) and (d) At a meeting with re
presentatives of industry and trade, 
political parties and trade unions held 
on June 7, 1977, leading business
houses w**re told that the endeavour 
should be to lower the existing prices 
instead of freezing them at the existing 
level.
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Demands of Pilots of Indian Airlines 
u d  Air Corporation Employees Union

*290. SHRI R. V. SWAMINATHAN: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to 
state;

(a) whether the pilots of Indian 
Airlines and Air Corporation Em
ployees Union have threatened to go 
qp strike if their demands are not 
met soon;

(b) if so. wha; are their demands;

(c) how many of their demands have 
been accepted by Government; and

(d) the reasons 'or their strike?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI PURU- 
SHOITAM KAUSHIK): (a) While
the pilots of Indian Airlines have not 
threatened to go on strike, a notice 
dated 3rd June, 1977 was received by 
Indian Airlines from the Air Corpo
rations Employees’ Union proposing 
to call a strike with effect from 20th 
June, 1977, As a result, the Regio
nal Labour Commissioner, Kanpur 
was to initiate conciliation proceed
ings with bolh the parties on 18th 
June, 1977. However, the Air Cor
porations Employees’ Union in the 
meantime expressed a desire to re
sume bilateral discussions with the 
management and these discussions are 
now in progress, the conciliation pro
ceedings having been kept in abey
ance.

(b) The demands of the Air Cor
porations Employees’ Union relate to 
review of alleged cases of victimisa
tion, greater promotional avenues to 
employees, shift pattern, transfer 
policy, staff strength and other gene
ral conditions of service.




